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INTRODUCTION

I, the Chairman, Committee on Public Undertakings having been
authorised by the Committee to submit the Report on their behalf,
present this 10th Report on Action Taken by Government on the
recommendations contained in the 28th Report of the Committee
on Public Undertakings (Sixth Lok Sabha) on Public Undertak-
ings—Delays in Commencement of Production/Business, Under-
utilisation of Capacity and related matters.

2. The 28th Report of the Committee on Public Undertakings
was presented to Lok Sabha on 9 April, 1979. Replies of Govern-
ment_to all the recommendations were received on 24 December,
1980. The replies of Government were considered by the Action
Taken Sub-Committee of the Committee on Public Undertakings on
23 February, 1981. The Report was finally adopted by the Committee
on Public Undertakings on 26 February 1981.

3. Analysis of Action Taken by Government on recommendations
contained in the 28th Report of Committee is given at Appendix-III.

NeEw DELHI; BANSI LAL
February .28, 1981 Chairman,
Phalguna 9, 1902 (S&ka)_ Committee on Public Undertakings.

(vii) .



CHAPTER 1
REPORT

This Report of the Committee deals with the action taken by
Government on the recommendations contained in the Twenty
Eighsh Report (Sixth Lok Sabha) of the Committee on Public
Uncertakings on ‘Public Undertakings—delays in commencement of
Production/business, under-utilisation of capacity and related
matters’,

2. In paragraphs 48 and 4.14 of the Twenty Eighth Report
(Sixth Lok Sabha) (Sl. Nos. 6 and 10) the Committee had pointed
out how it had become necessary to have more than one independent
agency to examine the working of all enterprises and recommended
that there should be a Parliamentary Committee on Public Under-
takings for each group of enterprises organised in the manner indi-
cated by them in order to facilitate better and more frequent exa-
mination of the undertakings.

The Government in their reply have felt that the recommenda-
tion should be appropriately a matter for consideration by the
Speaker, Lok Sabha. In the circumstances the matter is not cover-
ed in this Report on action taken by Government and the reply to
recommendations at S. Nos. 6 and 10 has not been categorised.

3. Action Taken motes have been received from Government in
respect of all the other 16 recommendations contained in the Report.
These have been categorised ag follows:—

(i) Recommendations/bbservations .that have been accepted
by Government
Serial Nos. 1, 2, 3, 4, 5, 7, 8, 11 (ii—vii).
(ii) Recommendations/bbservations which the Committee do
not desire to pursue in view of Government's replies.
Serial No. 9
(iii) Recommendations/observations in respect of which gov-
ernments replies have not been accepted by the Com-

mittee.
Serial No. 11(i).

(iv) Recommendations/observations in respect of which final
‘ replies of government are still awaited.
Serial No, 11 (viii). .
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4. The Committee will now deal with the action taken by Gov-
ernment on some of their recommendations.

A. Systems Deficiencies brought out in Audit Reports
Recommendation (Serial No. 5. Paragraph 4.7)

5. The Committee observed that there were several systems defi-
ciencies brought out in the C & AG’s Report (Commercial)—1877
Part II—Miscellaneous Topics of Interest. 11 companies mentioned
in the Report suffered from combination of most of the deficiencies.
The Committee wanted to know precisely the steps taken all these
years to remove the deficiencies in these cases.

6. In their reply the Government have stated that the concerned
enterprises have been consulted and it is noted from the replies
given by them that a number of deficiencies pointed out by the
C&AG have since been rectified by them. A statement showing
... principal deficiencies and the steps taken by the concerned
enterprises has also been furnished (Appendix II).

7. The Committee would suggest that the statement showing
steps taken by the Public Undertakings to remove the systems defi-
ciencies pointed out in the report of the C&AG may be got vetted
by awdit and further improvements, as may bc necessary made in
the light of the suggestions of audit. They also desire that the
Boards of Public Undertakings should have a periodic examination
of the system deficiencies which are pointed out by the C&AG for
taking steps to remove the deficiencies. The Committee have else-
where suggested that these deficiencies and the action taken by
the public undertakings thereon should be considered in the per-
formance Review Meetings held by the Ministries/Departments

controlling the public undertakings.
B. Accurate Data on Public Undertakings
Recommendation (Sl. No. 8, Paragraph 4.12)

8. The Committee pointed out that the figures of profits/losses
of public enterprises brought out by the Bureau of Public Enter-
prises in its annual report did not tally with those of audited
accounts. The data regarding consumption of raw material, em-
ployment of Casual Workers and production were not invariably

accurate.

9. In their reply the Government have stated that it was true
that in tertain cases there was variance between profit or loss
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figures of certain companies as reported in BPE's Annual Reperts and
corresponding figures shown in the annual reports of such companies.
The reasons for such variances were that to ensure submission of
BPE’s report alongwith budget documents to Parliament a time
bound programme is required to be followed. As such BPE incor-
porates provisional figures in respect of those companies whose
annual accounts could not be adopted before the report is sent to
the press. Further, in the annual reports of some companies the
net profit or loss are computed after appropriation to ecertain re-
serves—statutory or otherwise whereas in BPE's report such figures
are shown before such appropriations.

10. The Annual Report of the Bureau.of Public Enterprises con-
tains figures of profit loss and data in respect of various aspects of
the working of public undertakings both for the previous yesr as
well as for the yer under review. is explained by the BPE, it
night not perhaps be possible for the.t to include the data for the
year under review as per the audited accowfs, invariobly in the
case of all undertakings. The Committee would, however, suggest
that earliest opportunity shot] be taken to correct the provisional
data wherever necessary and chat the data for the previous year
should invariably be given in the Annual Report as per audited
accounts with a suitable footnote to indicate that these are revised
data. ™

C. Reorganisation of Buredau of Public Enterprises

Recommendation (Serial No. 9, Paragraph 4.13)

11. The Committee had suggested that the public sector enter-
prises should be grouped, based on their characteristics and nature
of business and for each group of enterprises there should be a set
up to oversee the functioning from very close quarters. The BEPE
should also be reorganised as far as possible on the above lines.

12. In their reply the Government have stated that at present
the Bureau was organised into six constituent divisions viz. (i)
Administration and Coordination, (ii) Construction, (iii) Finance,
(iv) I & R, (v) Management and (vi) Production. The Bureau had
on its role specialists in the field of mechanical engineering, metal-
lurgy  mining, materials management, chemical engineering, cost-
w1g, finance and management etc. As organised at present the
Bureau was able to undertake multidisciplinary scrutiny of per-
formance of public sector enterprises and investment appraisal.
As such reorganisation of the Bureau on the basis of groups of
analogues enterprises is not considered necessary.
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13. One of the important functions of the BPE is to coordinate
the work relating to the examination of public undertakings by
Parliamentary Committees. Thus, any reorganisation of the Bureau
would naturally be dictated by the needs of accountability to Par-
liament of the public undertakings. The Committee note from the
reply of the government that the present organisation of the BPE
on functional basis makes for a multi-disciplinary scrutiny of per-
formance of public sector enterprises and investment appraisal.
The Committee’s suggestion for a sectoral reorganisation of the
Bureau was made in the context of their suggestions to have more
than one Committee on Public Undertakings. As and when a
change takes place in the Committee system, suitable reorganisation
of the BPE would be necessary until then the status quo may be
maintained. . .

D. White paper on Public Undertakings

Recommendation [Serial No. 11(i), Paragraph 4.15]

14. The Committee recommended that Government should bring
out white paper critically appraising the functioning of the public
undertakings and present it to Parliament within a period of siz
months indicating the programme separately for manufacturing and
non-manufacturing enterprises. This should clearly set out the
measures proposed to remove the deficiencies under a time bound

programme.

15. In their reply the Government have stated that an appraisal’
of different facts of the performance of public sector enterprises
alongwith sectoral analysis is presented annually to the Parliament
by the Bureau of Public Enterprises. The Report, inter alia, covers
(a) Investments and Returns, (b) Profitability, (c) Capacity Utili-
sation, (d) Generation of Internal Resources, (e) Management of
Inventories and Working Capital, (f) Creation of Employment op-
portunities, (g) Plant Maintenance, (h) Development of Ancillary
Industries, (i) Pricing Policies, (j) Management Development and
(k) Training, etc. In view of this position, a separate White Paper
on this subject is not considered necessary.

16. The Committee are unable to accept the reply furnished by
the Government. Besides the Annual Report brought out by the
Burea.. .1 Public Enterprises, it is necessary to have a periodical
stock-tabing through white papers presented to Parliament on the
lines of the practice in the UK.



E. Monitoring and Appraisal
Recommendation [Serial No. 11(ii), Paragraph 4.15].

17. The Committee recommended that the Bureau of Public
Bnterprises should forthwith evolve an effective monitoring and
appraisal system in respect of service enterprises, trading enter-

prises etc.

18. In their reply the Government have stated that the Bureau
and the Administrative Ministries have developed Management
Info.mation System under which the public sector enterprises are
required to furnish periodical (monthly, quarterly and annual)
te,~vts relating to production, sales, profits, etc., to the Adminis-
trative Ministries as well as the Planning Commission and the
Bureau. Based on these reports, the performance of the enterprises
is monitored and appraised by the administrative Ministries with
special emphasis on the solution of problems faced by the com-
panies, In addition, the Bureau submits quarterly reports to the
Government indicating the performance in aggregate as well as
individually, of public sector enterprises. In view of this position
no further action seems to be called for.

19. The Committee would like 'to point out that the reports
required to be furnished by the public enterprises under the integ-
rated reporting system introduced in March 1975 had been designed
to obtain information from production enterprises. These were not
applicable in case of financial, trading, consultancy and other ser-
vice oriented enterprises. The Commititee have not heen informed
of steps taken by the BPE to evolve an effective monitoring and
appraisal system in respect of such enterprises. They would, there-
fore reiterate that the Bureau should forthwith evolve effective
monitoring and appraisal system in respect of undertakings other
than production enterprises.

Recommendation [Serial No. 11(iv), Paragraph 4.15]

20. The Committee suggested that the performance appraisal
reviews to be taken periodically should cover the deficiencies in
the system of control as brought out in the reports of the C&AG.

21. In their reply the Government have stated that the perfor-
mance appraisal by the Bureau is carried out much in advance of
the submission of Reports by the Comptroller and Auditor General.
However, efforts are made to cover the areas/deficiencies pointed
out by the C&AG, at the time of preparation of subsequent apprai-
sals by the Bureau.
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22. The Committee suggest that the systems deficiencies pointed
by the C&AG should not only be covered in the appraisals by the
Bureau but should also be considered in the Performance Review
Meetings held by the administrative Ministries/Departments in
association with the representatives of the Bureau and the Planning
Commission with a view to giving suitable guidelines to the
undertakings to remove the deficiencies,

F. Annual Repotts of the Bureau of Public Enterprises and the
Ministries

Recommendation [Serial No. 11(vi), Paragraph 4.15]

23. The Committee recommended that any reviews either by the
Bureau of Public Enterprises or by the Ministries as are published
in their Annual Reports should clearly relate the achievements of
public undertakings in different sectors to the plan anticipations
both in regard to generation of internal resources and the value
added. The gaps in achievement should be highlighted to inform
the wider public who are the real owners of these enterprises.

24, In their reply the Government have stated that Sector-wise
figures of value added are not provided in the Annual Plans or
Five Year Plans prepared by the Planning Commission. In the
absence of these, it is not possible to compare the actual value added
by the public enterprises with the Plan estimates. It is, however,
feasible to compare annual Plan estimates of internal resource
generation with the actuals.

25. The Committee understand that specific annual plan targets
of production in physical terms or in monetary terms are fixed for
each undertaking jointly by the Planning Commission and the
Ministries concerned. The report of the BPE and the Annual Reports
of i..e administrative Ministries should, therefore, clearly relate the
achievements ~f each public undertaking to such plan targets. The
reasons for g'gnificant variations and the corrective measures taken
should also be highlighted in the reports for the information of
Parliament and the public. These should be in addition to bringing
out the achievements vis-a-vis Plan anticipations in respect of gene-
ration of internal resources as well as of investments.

G. Career Development of Executives to be related to achievements:

Recommendation [Serial No, 11 (viii) Paragraph 4.15]

26. The Committee recommended that the BPE should evolve
a system of incentives and dis-incentives so that all concerned espe-
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cially the management of the public seclor enterprises would,
acquire a stake in the success of the public sector. The career ad-
vancement of Executives should be related to the performance of

the units under them.

27. In their reply the Government have not indicated specifically
any action taken in this regard.

28. The Committee regret that the reply of the Government does
not cover the specific suggestion made by them. The action in this
regard should be expedited.

H. Role of Government Directors on the Boards of Public Enter-
prises: . )

Recommendation (Serial No. 11(viii), ‘Paragraph 4.15)

29. The Committee suggested that the Government representa-
tives on the Boards of Management should be held personally res-
ponsible for any serious lr~se and mal-functioning of the enter-
prises, unless they draw p(inted attention of the Secretary and the
Minister concerned without any lapse of time. In fact they should
effectively represent the Government as a whole on the Board but
unfortunately their presence in the Board has so far made no
difference. °

30. In their reply the Government have stated the views of the
Government on the role of Government Directors are being co-
munigated in reply to the recommendations made by the Comniittee
in their 20th Report on ‘Structure of Boards of Management of
Public Enterprises’.

31. The specific suggestion made by thec Committee that “the
Government representatives on the Boards of Management, should be
held personally responsible for any serious lapse and mal-function-
ing of the enterprises unless they draw pointed attention of thel
Secretary and the Minister concerned without any laps of time”
has not been included in the 20th Report: The Committee would,
therefore, await a specific reply in this regard.



CHAPTER L

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY
GOVERNMENT

Recommendation [Sl. No. 1 Paragraph 2.14]

Rec. No. I.—The extent to which the micro level planning and
execution have been weak is evidenced from the tardy implemen-
tation of several projects. That the position should continue to be
so even after two decades and a half since the commencement of
the plan and in spite of successive examination by the Committee
of individual undertakings as well as horizontal reviews of all the
undertakings shows that there js lack of political will and/or the
mariagement have yet to learn a lesson and acquire a will to ensure
that the Public Sector is well organised.

There have been enormous delays ranging up to 6% years in
completion of severa] industrial projects. In some cases surprisingly
no original schedules of completion were set and in others these
have been frequently revised. Even in service and other non-pro-
duction enterprises there have been considerable delays in com-
mencement of business or in their becoming functiopal after their
setting up. All this has been attributed to procedural delays,
defective planning, decision making, acquisition of land, selection
of contractors, execution of civil works andwupply of equipment/
material, non-availability of power and transfer of assets as also to
belated appointment of chief executives and Board of Directors.
Thus a clear concept of requirements of projects and a well coordi-
nated endeavour to meet them at the implementation stage seem
to have been singularly lacking. The result of this is clear for all
to see, that is, needless cost escalation and postponement of realisa-
tion of benefits. The Administrative Ministries and the Bureau of
Public Enterprises should, therefore, undertake an indepth study
of this problem in order to lay down fresh guidelines calculated
to obviate recurrence of this phenomena.

Recommendation (Sl. No. 7 Paragraph 4.11)

The Committee are convinced that central to the problems dis-
cussed in the foregoing paragraphs is the failuye of management,
a factor which remains unacknowledged for obvious reasons. The

8
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factors that are the results of this failure are instead brazenly
advanced in support of poor performance. The Committee have
been stressing the need to have an efficient monitoring and apprai-
sal system in their various Reports e.g., 40th Report on Role and
Achievement on Public Undertakings. They note that a system has
been introduced in 1975 whereby the performance of production
enterprises could be reviewed quarterly by the Administrative
Ministries assotiating the representatives of Bureau of Public
Enterprises and Planning Commission. If only this has not been
as perfunctory as it seems to be the position would not have been
what it is now. It is strange that Bureau of Public Entenprises
which is supposed to get the information and be a participant in
such reviews is not in a position to furnish readily any details to
the Committee. The Committee would like to know how the sys-
tem was operated during the last three years with special reference
to the problem units,

Reply of Government

As observed by the Committee, there have been delays and cost
over-runs in several industrial projects. Government are greatly
concerned over the delays in implementation of sanctioned projects
and cost escalations over the approved estimates.

Detailed instructions and guidelines were issued by Government
that every proposal for a new project should be based on proper
feasibility study and realistic detailed project report. This would
ensure that such proposals are supported by reasonably accurate
financial estimates and realistic time schedule for implementation.
In some projects inadequate attention at the planning stage had led
to over estimation of demand, prolongation of the period of cons-
truction, increase in capital cost, etc. In order to remove some of
the deficiencies in the planning stage, attention of all concerned
was drawn to the Manual on the preparation of feasibility studies
for industrial projects issued in 1966 by the Planning Commission.
This Manual was subsequently revised and updated in January.
1975. e T }

It was also recognised that in major projects involving large
investments, the need for proper planning, programming and con-
trol on progress was essential if timely completion of the projects
was to be achieved to ensure economic returns on the investments.
The advantages of using the Network Techniques (PERT/CPM) in
this regard were emphasised in the circular issued by BPE, under
BPE No. Adv(0)/Cir-63/70 dated 30th March, 1970. Guidelines
and the framework of procedures to be followed for monitoring pro-
gress of construction bv using PERT/CPM were communicated to

3442 LS--2.



10

various enterprises through their administrative Ministries under
No. 1275-Adv(C) /Cir-69/70 dated 3rd September, 1870—vide pages
C-4/5 of Vol. 2 of “Government Policy for the Management of
Public Enterprises”.

With a view to providing the management of each Public Sector
Enterprise with a reliable and practical guide to the application of
Network Analysis to other than conmstruction activities, the Produc-
tion Division of BPE issued a comprehensive Manual under BPE
No. F|11{1|71-Prodn. (Pt. I) dated the 23rd September, 1971.

B.P.E, in consultation with Planning Commission and adminis-
trative Ministries had also prepared formats for progress reporting
by Public Enterprises quarterly to the administrative Ministry,
Planning Commission and BPE in respect of new projects or expan-
sion of existing projects under construction approved by the Public
Investment Board vide O.M. No. 1388|GL-~003|75|T&R|16 (4) |72 dated
11th March, 1975. Subsequently a detailed study was undertaken
by the sub-groups appointed by the Advisory Committee on Manage-
ment Accountancy which was constituted under the Chairmanship
of the then F.M. in August, 1976. The formate for reporting to the
Ministry of C & F and the CPWD have been evolved. All Produc-
tion oriented Ministries are presently examining extent upto which
the existing reporting systems need modification in the light of the
formats evolved for the Department of C & F and CPWD. Apart
from this the Ministry of Defence, Steel & Mines, Industrial Deve-
lopment, and C & F have informed the Bureau that they have insti-
tuted regular system of reporting and periodical meetings are held
to review the performance of each individual enterprise.

It may be observed that cost escalations and postponement of the
realisation of benefits do occur due to multiplicity of factors, such
as delays in land acquisition, delays in supply of both imported and
indigenous equipment and raw materials, delays in erection, labour
problems at site, non-receipt of drawings, inadequacies in project
formulation and estimation of costs, price escalation due to global
inflation, increase in import duty, fluctuations in exchange rate,
increase in interest rate on loans. Delays and the cost escalation
which had taken place in many projects also came up for discussion
before the PIB. As a result Department of Expenditure (Plan
Finance) has issued fresh instructions vide their O.M. No. F. 1(18)/
PF-II/78 dated 23-11-1978. 'These instruction inter alia envisage
preparation of detailed project reports and detailed cost estimates
in respect of projects sanctloned beyond their delegated powers.
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The Mnistries are also required to ensure that the monitoring
system is adequate and strengthened wherever necessary.

It is recognised that over and above all these measures, in-depth
studies would bring into sharp focus factors which militate against
execution of the projects within the approved time and cost frame.
BPE has, therefore, in association with the administrative Ministry
and experts in the field taken on hand selective studies of some
mrojects characterised by time and cost over-runs, namely, Bokaro
Steel Plant (First Phase), Barauni Fertilizer Project. Fertilizer
Project has since been finalised.

It may be submitted that following the recommendations made
by the Estimates Committee (5th Lok Sabha) in its 98th Report
(April 1966) and reiterated by the Committee in its 2nd Report (6th
Lok Sabha), detailed instructions have been issued to the Adminis-
trative Ministries/Enterprises for submission of reports on completed
projects vide BPE's O.M. No. BPE|GL~004/80| (I&R) |16(7) |79 dated
14th Pebruary, 1980. The information would be submitted by the
public enterprises to their administrative Ministries in five formats
to enable them to analyse the manner in which the project has been
implemented and to compare the information on the end results
with those anticipated in the Project Reports and draw conclusions
for improving the project management in general. Apart from this,
keeping in view the deteriorating levels of performance in some
enterprises, both in physical and financial terms, it has been sug-
gested vide BPE O.M. dated 4th August, 1980 to the administrative
Ministries that the following would help to take timely corrective
action:—

(a) as one of the measures for ensuring a greater vigilance
on the financial performance of the enterprises in the
year 1980-81 a system of monthly reporting of profit and
loss position by public enterprises to the Administrative
Ministries/BPE to be instituted as an integral part of the
Reporting System of Public Enterprises to Government.

(b) the system of holding quarterly performance reudiew
meetings by the Administrative Ministries with the Chief
Executives of Public Enterprises already installed in many
of the Ministries/Departments should be made a regular
feature in all the Ministries/Departments, representatives
of Planning Commission and BPE, among others would
participafed in these meetings.
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(c) if in such review meetings would bring to light any speci-
fic measures requiring inter-ministerial co-ordination at
the Government level.

[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5)/719-BPE (GM-I) dated 24th December, 1980]

Recommendation (Sl. No. 2, Paragraph 3.11)

The malady of under-utilisation of capacities all these years is
quite glaring. The position if anything seems to have deteriorated
during 1977-78. This inference is inescapable from the detalls
brought out by the Committee.

Unutilisation or under-utilisation of production resources means
a severe loss to the national economy. Total investment made by
Central Government on industrial and commercial enterprises
amounted to Rs. 12,851 crores at the end of 1977-78. Huge amounts
have been borrowed from foreign sources and the machineries pur-
chased thereby have been kept unutilised or under-utilised on the one
hand and on the other hand there are heavy service charges on
these foreign loans. These factors tend to cripple our economy.

Reply of Government
The observations of the Committee are noted.

[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5)/79-BPE(GM-I) dated 24th December, 1980]

Recommendation (Sl. No. 3, Paragraph 3.13)

In the case of Heavy Engineering Corporation it is interesting to
note that the production in its Heavy Machine Building Plant is stated
to have been diversified to manufacture mining equipment whereas
there is already high under-utilisation of capacity for such equipment
in the Mining and Allied Machinery Corporation. It is also note-
worthy that though a number of units producing railway wagons
suffer from want of orders and have large un-utilised capacity, Gov-
ernment have recently taken over the Mukameh Unit of Britania
Engineering Co. and the undertakings of the Arthur Butler & Co. “In
order to ensure continued manufacture of railway wagons and other
allied goods.”

Reply of Government

Heavy Machine Building Plant of HEC is engaged in the manu-
facture of machinery and equipment required for open cast mining,
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such as draglines, shovels, dumpers, excavators, OB drills, etc. be-
sides the metallurgical and steel plant equipment. MAMC, on the
other hand, is engaged primarily in the manufacture of mining
machinery and equipment for underground coal and other mines. It
also manufactures big size machinery for material handling equip-
ment like conveyors bucket system and coal washery plants. The
areas of operation of both the companies are, therefore, broadly
demarcated. In a few cases, there may be some overlapping in res-
pect of machinery and equipment required for both open cast and
underground mining operations.

As regards M/s. Arthur Butler & Co., Muzaffarpur and M/s. Bri-
tannia Engg. Works, Mokameh, these were taken over by Govern-
ment on 14th February, 1974 and 22nd February, 1974 respectively
and subsequently nationalised by an Act of Parliament, and were
vested in a newly incorporated Company viz., Bharat Wagons &
Engg. Co. Both M/s. Arthur Butler and Britannia were engaged
mainly in the manufacture of Wagons. These undertakings had
more than 1500 workers on their rolls at the time these were closed
by the private sector managements due to mismanagement. The
objectives of Government intaking over the management and subse-
guent nationalisation were (a) to protect the interests of the em-
ployees who would have otherwise been thrown out of employment
and (b) to maintain production of wagons which merits high prio-
rity. The take-over of these units, which are only engineering units
in that part of Bihar was considered appropriate in the national
interest.

[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5) /79-BPE(GM-I) dated 24th December, 1930}

Recommendation (Sl No. 4 para. 3.13)

The reasons for the malady of unutilised capacity are deeper
than meet the eye. The Committee are left with the impression that
the production planning management and control are not what these
should be. The claim of the Government angd of the B.P.E. in parti-
cular, to have studied the problem in depth and taken remedial steps
is not at all borne out by any tangible results. The consequence of
the utter neglect of this crucial area seems to be nobody’s responsi-
bility. The Committee would, therefore, like to know what concrete

steps were taken in the units where the under-utilisation was more
than 50 per cent and why the position should continue to be so bad.
In this connection they desire to make it clear that there should be
no question of allowing expansion of a line of production where the
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existing facility therefore in any undertaking remains under-utilised
to the extent of more than 25 per cent without valid reasons. This
should invariably be kept in mind at the time of scrutinising invest-

ment proposals,
Reply of Government

The under utilisation of capacity arised from a number of fac-
tors some common and widely prevalent and some specific to parti-
cular projects. Inadequacies in project preparation and the techno-
logical and other deficiencies which resulted in delays and cost
over-runs have also resulted in prolonged commissioning periods
and inordinate delays in reaching satisfactory levels of capacity
utilisation, Examples in point are Durgapur Fertilizer Plant of
Hindustan Fertilizer Corporation and Khetri Complex of Hindustan
Copper Ltd. There are also specific factors in each case, such as
limitations on power availability and raw matenial avaflability,
equipment breakdown, industrial unrest, market constraints etc.

Various steps have been taken by Government over the years to
overcome the problem of under utilisation. These are detailed in a
separate chapter on “CAPACITY UTILISATION” in the BPE's
Annua] Report. Commencing from 1972-73 in pursuance of the re-
commendations of the Parliamentary Committee on Public Under-
takings in their 40th Report on Role and Achievements of Public
Sector, this chapter is invariably being included in the BPE's Report.
The chapter gives analysis of the state of utilisation in individual
units in different groups of industries viz. Steel, Coal, Minerals and
Metals, Petroleum, Fertilizers & Chemicals, Heavy Engg., Light &
Medium Engg. Transportation Equipment and Consumer Goods The
factors affecting capacity utilisation, as also the action taken by Gov-
ernment are reported annually.

A number of steps have been taken by Government and Public
Sector management to improve the working of the enterprises. Some
of the important steps taken to optimise utilisation are:—

(i) Diversification of product-mix,
(ii) Provision of captive power equipment.

(iii) Provision of balancing facilities, modernisation and reha-
bilitation of plants, improvement of technology.

(iv) Engagement of consultants for technical assistance to im-
prove performance.

(v) Improved maintenance practices.
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(vi) Development of ancillary units/sub-contracting.

(vii) Export efforts.
(viii) Improvement in managerial and operational efficiency.

(fx) R & D efforts.
(x) Increasing labour productivity by providing incentives; and

(xi) Development of operating skills by training.

Among other steps taken specific mention may also be made of
the performance Review Meetings held periodically in the adminis-
trative Ministries in which representatives from BPE and the Plan-

ning Commission also participate.

Government accept the recommendation that where the capacity
remains under utilised to the extent of 25 per cent, no expansion
should be allowed unless there are valid reasons for doing so.

Statement 'at Appendix I indicates the measures taken by the
enterprises for improving their capacity utilisation,

[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5)/79-BPE(GM-I) dated 24th December, 1980]

Recommendation (S1. No. 5, Paragraph 4.7)

The absence of even minimal production and cost control seems
widespread and no note of it has been taken by the management of

the enterprises or Government. The position during the year
1975-76 in relation to 94 Government Companies and 25 subsidiaries

in respect of which reports were received by the C & AG from the
Company Auditors in pursuance of his directives could be summed
up as follows: —

34 Companies did not achieve targets of production. In 24
companies there was no regular costing system. In 42
companies there was no system of ascertaining idle time
for labour or machinery specifying the reasons therefor.
In 28 companies consumption of raw materials was more
than standard estimates. In 26 companies standard costs
for main products had not been fixed or standard costing
system not introduced. In 15 companies actual cost of
production was more than estimated/standard cost.

The Companies that suffer from combination of most of these defi-

ciencies are:—(i) Heavy Engineering Corporation Ltd., (ii) Hindu-
stan Zinc Ltd. (iii) Steel Authority of India Ltd. (iv) Indian Drugs
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and Pharmaceuticals Ltd. (v) Hindustan Machine Tools Ltd. (vi)
National Instruments Ltd. (vii) Mining and Allied Machinery Cor-
poration Ltd. (viii) Fertilizer Corporation of India Ltd. (ix) Bridge
& Roof Co. (I) Ltd. (x) State Farms Corporation of India Ltd. (xi)
Bharat Coking Coal Ltd. The Committee would like to know what
precisely were the steps taken all these years to remove the defi-
ciencies in these cases.

It is no wonder that the ratio of cost of sales to sales is adverse
in as many as 56 public undertakings in 1877-78 which can only be
attributed to lack of production and cost control. This has con-
siderably eroded the profits of the Undertakings during 1877-78.

Reply of Government

It is noted that above observations are based on the CAG
Report for the year 1975-76. In this context, it may be mentioned
that Government, in pursuance to the recommendations made by
the COPU as also the Administrative Reforms Commission in thejr
Report on Public Undertakings had advised the enterprises of the
Central Government to introduce Costing Systems based on Standard
Costing and Budgetary control.

The enterprises indicated in the recommendation of the Com-
mittee have been consulted. It is noted from the replies given by
them that a number of deficiencies pointed out by the CAG have
since been rectified by them. A statement showing the principal
deficiencies and the steps taken by the concerned enterprises is
enclosed. (Appendix II)

[Ministry of Finance, Bureau of Public Enterprises O.M.
No. 3(5) /79-BPE (GM-I) dated 24th December, 1980].

Comments of the Committee

[Please see Paragraph 7 of Chapter I of the Report].

Recommendation (Sl. No. 8, Paragraph 4.12)

The Committee regret that in spite of what has been stated in
regard to the existing system of monitoring and appraisal perfor-
mance has been disappointing. A meaningful periodic review of
productlon, consumption of raw material and utilisation of man-
power and machinery as well as cost and efficiency is a must.
It is also necessary to verify the statements furnished by the enter-
prises independently through a specialised agency. The Committee
have found that the figures of profits/losses of public enterprises
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brought out by the Bureau did not tally with those of audited ac-
counts. They have reasons to suspect that the data regarding con-
sumption ‘of raw material. employment of casual workers and pro-
duction are not invariably accurate.

Reply of Government

It is true that in certain cases there was variance between profit
or loss figures of certain Companies as reported in BPE's Annual
Report and corresponding figures shown in the Annual Reports of
such companies. The reasons for such variances arc given below:—

(a) To ensure submission of the BPE's report alongwith budget
documents to Parliament, a time-bond programme is required to be
followed. As such, BPE incorporates provisional figures in respect
of those companies whose annual accounts could not be adopted
before the report is sent to Press. Based on above, provisional figures
were incorporated in BPE’s Annual Report for 1977-78 presented to
Parliament on 20th February. 1979 in respect of the {following
companies.:

(i) Mishra Dhatu Nigam Ltd.
(ii) Indian Iron & Steel Co. Ltd.
(iii) Pyrites. Phosphates & Chemicals Ltd.
(iv) Bharat Coking Coal Ltd.
(v) Coal India Ltd.
(vi) Eastern Coalfields Ltd.
(vii) Western Coalfields Ltd.
(viii) Braithwaite & Co. Ltd.
(ix) Bridge & Roof Co. 'I‘_.td.
(x) Bharat Opthalmic Glass Ltd.
(xi) Modern Bakeries (I) \Ltd.
(xii) Rehabilitation Indust\"ies Corporation Ltd.

(xiii) Andaman Nicobar 'Islands Forests and Plantation
Development Corporation Ltd.

(xiv) Centra] Fisheries Corporation Ltd.
(xv) Jute Corporation of India Ltd.

(xvi) North Eastern Handicrafts and Handloom Development
Corporation Ltd,
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(xvii) International Airports Authority of India.
(xviii) Dredging Corporation of India Ltd.
(xix) National Projects Construction Corporation Ltd.
(xx) Central Mine Planning & Design Institute Ltd.
(xxi) National Textile Corporation Ltd. (Holding Co.)
(xxii) National Insurance Corporation Ltd.
(xxiii) The Oriental Fire & General Insurance Co. Ltd.
(xxiv) Agricultural Refinance & Development Corporation.
(xxv) Oil India Ltd.
(xxvi) Wagons India Ltd.
(b) In the Annual Report of some companies the net profit or loss
figures are computed after appropriation to certain reserves statu-

tory or otherwise, whereas in BPE'’s report such figures are shown
before such appropriations.

(c) The Bureau’s report relies on the figures of consumption of
raw materials, production, etc. as supplied by the undertakings after
certification by the auditors of the enterprises except to the extent

indicated in (a) above.
[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5) /79-BPE (GM-I) dated 24th December, 1980]
Comments of the Committee

Please see Paragraph 10 of chapter I of the Report.
[Recommendation Serial No. 11 (ii-vii), Paragraph 4.15]
The Committee further require the following to be acted upon:—

* * » * *

(ii) The Bureau of Public Enterprises should also forthwith evolve
an effective monitoring and appraisal system in respect of service
enterprises. trading enterprises, etc.

(iii) The Management ratios which should be indices for evaluat-
ing the working of the public undertakings from time to time as
already evolved for production enterprises and to be evolved for the
rest should be brought out in the annual reports of the Bureau of
Public Enterprises.
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(iv) The performance appraisal reviews to be taken periodically
should cover the deficiencies in the system of control as brought out
in the reports of the C & AG.

(v) The Annual Reports of the Ministries should contain detailed
information on the overall functioning of public enterprises, the
tesults of performance reviews and the action taken on the basis
thereof as well as the improvements made.

(vi) Any reviews either by the Bureau of Public Enterprises or
by the Ministries as are published in their annual reports should
clearly relate the achievements of public undertakings in different
sectors to the plan anticipations both in regard to generation of
internal resources and the value added. The gaps in achievement
should be highlighted to inform the wider public who are the real

owners of these enterprises.

(vii) The role of the Bureau of Public Enterprises needs to be
redefined in order that it can truely function as a clearing house of
information with an in-built system of feed back to the public under-
takings. as able co-ordinator where matters are of multi-disciplinary
character, a critical but a constructive appraiser and a guide. This
should include evolving of a system of incentives and disincentives
so that all concerned especially the management of the public sector
enterprises would, acquire a stake in the success of the public sector.
The career advancement of Executives should be related to the per-
formance of the units under them.

Reply of Government

* * * * *»

(ii) The Bureau and the Administrative Ministries have developed
Management Information System under which the public sector
enterprises are required to furnish periodical (monthly quarterly
and annual) reports relating to production, sales, profits, etc. to the
Administrative Ministries as well as the Planning Commission and
the Bureau. Based on these reports, the performance of the enter-
prises is monitored and appraised by the administrative Ministries
with special emphasis on the solution of problems faced by the com-
panies., In addition, the Bureau submits quarterly reports to the
Government indicating the performance in aggregate as well as
individually, of public sector enterprises.

'In view of this position, no further action seems to be called for.
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Comments of the Committee
(Please see Parvagraph 19 of Chapter I of the Report)

(iii) The recommendation is noted. Efforts will be made to
present in the Annual Report additional management ratios tor
evaluating the working of the service enterprises as done for manu-
facturing enterprises.

(iv) The performance appraisal by the Bureau is carried out much
in advance of the submission of reports by the Comptroller and
Auditor General. However, efforts are made to cover the areas/
deficiencies pointed out by the C & AG, at the time of preparation
of subsequent appraisals by the Bureau.

Comments of the Committee

(Please see Paragraph 22 of chapter I of the Report.)

(v) Most of the Ministries are giving detailed information about
the overall functioning of the public enterprises under their ad-
ministrative control, as desired by the COPU. However, the recom-
mendations is being brought to the notice of the administrative
Ministries.

(vi) Sector-wise figures of value added are not provided in the
Annual Plans or Five Year Plans prepared by the Planning Com-
mission. In the absence of these, it is not possible to compare the
actual value added by the public enterprises with the plan estimates.
It is, however, feasible to compare annual Plan estimates of internal
resource generation with the actuals.

Comments of the Committee

!

(Please see Paragraph 25 of Chapter I of the Report.)

(vii) Bureau of Public Enterprises is a nodal staff agency of the
Government and is primarily concerned with management advisory
service in various facets of the Public Enterprises Management. Its
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role is mainly consultative and advisory in nature. Presently the

functions

(a)

(b

~

(©

(d

~

(e)

(f)

(8)

(h)

(i)

of the Bureau are as under:

To assist the concerned administrative Ministries in making
a more expert scrutiny and evaluation of Detailed Project
Reports/Feasibility Studies and Investment Proposals.

to assist the Public Investment Board and thé Expenditure
Finance Committee in scrutinising the investment pro-

posals.

to prepare and furnish periodical Reports i.e., annual, mid-
year and quarterly reports based on production, progress
of construction etc.

to inform Parliament and Government regarding the per-
formance and working of the enterprises,

to undertake indepth studies of public enterprises wherever
considered necessary.

to assist the concerned administrative Ministries in con-
trolling expenditure on project construction, administra-

tion and residential buildings and ancillary facilities.

to assist the concerned Ministries and enterprises in
evaluation and implementation of the managerial personnel
policy for the public sector and in particular assist in
spotting, screening and selecting talent for managerial
posts in senior and top level through Public Enterprises
Selection Board.

to compile and analyse information on the terms and con-
ditions of service of employees and advice Government
and enterprise with a view to ensure rationalisation
wherever possible.

to co-ordinate arrangements for training of managers of
public enterprises both in India and abroad, and advise and
assist the enterprises in management development.
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(j) to act as a Data Bank and Clearing House of information in
respect of important matters of common interest suc_h' as
organisational structure, delegation of powers, pricing
policies, etc.

(k) to maintain liaison with the Department of Administrative
Reforms in matters like Work Study, Operations Researc‘h,
and Improved Reporting systems, Incentive Schemes In
India and abroad.

(1) to co-ordinate the work relating to examination of reports
by the Parliamentary Committees.

2. The Bureau of Public Enterprises is already discharging its
role as envisaged by COPU. At present the Bureau is organised into
six constituent Divisions, viz. (i) Administration & Co-ordination (ii)
Construction (iii) Finance (iv) I & R (v) Management and (vi) Pro-
duction. The activities of the Bureau include: —

(i) Techno-economic appraisal of feasibility study and detailed
project reports.
(ii) Appraisal and monitoring of production performance.

(iii) Promotional efforts directed towards improving produc-
tivity in public enterprises.

(iv) Studies of various aspects of the working of public enter-
prises.

For this purpose, Bureau has on its role specialists in the field of
mechanical engineering. metallurgy, mining, material management,
chemical engineering, costing, finance and management etc. ASs
organised at present, the Bureau is able to undertake multi-disci-
plinary scrutiny of performance of PSE’s and investment appraisal.
As such re-organisation of the Bureau on the basis of groups of
analogus enterprises is not considered necessary.

3. The headquarters of the public enterprises, as far as possible
are established close to their areas of operation, except in the case
of multi-unit enterprises, The continued location of Hqrs. of certain
enterprises in metropolitan cities like Delhi, Bombay, Calcutta and
Madras is being separately reviewed by the Government following
the recommendations of COPU in their 10th and 22nd Reports.

* * * L]

[Ministry of Finance, Bureau of Public Enterprises O.M. No. 3(5)/
79-BPE (GM-I) dated 24th December, 1930.]

Comments of the Committee
Please see Paragraph 28 of Chapter I of the Report.



CHAPTER IH

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT
DESIRE TO PURSUE IN VIEW OF GOVERNMENT
REPLIES

Recommendation (Sl. No. 9, Paragraph 4.13)

The BPE has been maintaining a facade of monitoring. Obviously
it is unable to cope with it. The Committee therefore are constrain-
ed to suggest that the public sector enterprises should be grouped
based on their characteristics and nature of business and for each
group of enterprises there should be a set up to oversee the func-
tioning from very close quarters. The BPE should also be reorganis-
ed as far as possible on the above lines. The Headquarters of the
enterprises as well as of the groups of enterprises should be as
closely situated to their area of operation as possible,

Reply of Government

This has been dealt with under Recommendation No. 11 (vii)
(Chapter II).

[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5)|79-BPE (GM-I) dated 24th December, 1980..]

Comments of the Committee

Please see Paragraph 13 of Chapter I of the Report.

23



‘CHAPTER 1V

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF
GOVERNMENT HAVE NOT BEEN ACCEPTED BY THE
COMMITTEE

Recommendation [SL. No. 11 (viii). Paragraph 4.15]

Government should bring out a white paper critically appraising
the functioning of the public undertakings and present it to Parlia-
‘ment within a period of six months indicating the programme sep-
arately for manufacturing and non-manufacturing enterprises. This
'should clearly set out the measures proposed to remove the defi-
ciencies under a time bound programme.

Reply of Government

An appraisal of different facts of the performance of public sector
enterprises alongwith sectoral analysis is presented annually to the
Parliament by the Bureau of Public Enterprises. The Report, inter
-alia, covers (a) Investments & Returns, (b) Profitability, (c) Capacity
Utilisation, (d) Generation of Internal Resources, (¢) Management of
Inventories and Working Capital, (f) Creation of Employment oppor-
tunities, (g) Plant Maintenance, (h) Development of Ancillary Indus-
tries, (i) Pricing Policies, (j) Management Development and (k)
Training, etc.

In view of this position, a separate White Paper on this subject
is not considered necessary.

[Ministry of Finance, Bureau of Public Enterprises O.M. No.
3(5)/79-BPE (GM-I) dated 24th December, 1980].

Comments of the Committee

Please see Paragraph 16 of Chapter I of the Report.



CHAPTER V

RECOMMENDATIONS IN RESPECT OF WHICH FINAL ‘REPLIES
OF . GOVERNMENT ARE STILL AWAITED

Recommendation [Sl. No. 11(vii), Paragraph 4.15]

The Government representatives on the Boards of Management
should be held personally responsible for any serious lapse and mal-
functioning of the enterprises, unless they draw pointed attention of
the Secretary and the Minister concerned without any lapse of time.
In fact they should effectively represent the Government as a whole
on the Board but unfortunately their presence in the Board has so
far made no difference.

Reply of Government

Views of the Government on the role of Government Directors
are being communicated in reply to the recommendatnons made by
the Committee in their 20th Report on ‘Structure of Boards of
Management of Pyblic Enterprises.’

[Ministry of Finance, Bureau of Public Enterprises Q.M. No.
- 3(5)/79-BPE (GM-I) dated 24th December, 1980.]

Comments of the Committee

Please see Paragraph 31 of of Chapter I of the Report.

NEw DELRT; BANS( LAL,
Pebruary 28, 1081 Chgirman,
Phalguna 9, 1902 (Saka) Committee on Public Undertakings.
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Porcentage Utilisation, nstalled capacum and Production of products  Produced by IPCL dumg
the year 1978-79 and 1979-80.

Products " Installed  Actusl  %Utili- Actual o, Utilisa-
Capacity Produc-  sation  Produc- tion
(MTA) tion tion
Aromatics Plani 1978-79 1979-80
1. DMT . 24000 27071 113 27939 116+ 4
2.  Orthoxylene . 21000 21487 g1 18844 883
3. Mixed xylene . . . 2500
'4. Paraxylene . . .17000 14932 88 14589 8508
Olgfins Plante
5. Ethylene . . . 130000 37618 29 54691 42 1
6. Propylene (PG) . . . 38000 14375 38 21038 55 4
7. Propylene (CG) . 43300 2770 6 9183 21-2
8. Butadiene . . . 29600 5946 32 B§5l .40- 2
9. Benzene . . . . 23600 5838 42 10213 43°3
10. Carbon Black Feed Stock . 17900 5913 33 5197 29°0
Douwn stream Plants@
1. LDPR . . . . 80000 81931 46 43040 53° 8
12. Polyprophylene . . . 30000 6957 28 13000 433
13. Palghat-dienc Rubber . 20000 4829 36 8712 43°6
14. Linear Alkyl Benzene . 80000 4881 56 13096 437
1. Flh lene . . 20000 87 3 5873 )
Glycol/Ethylene Oxide . 27 3=-8
16. Acrylonitrile; . . 24000 1823 36 3724 15 8%
17. Acrylic Fibre. . . . 12000 92 18 3468 289

#The various units were commissioned between March, 1978 and May, 1978.
@The various units were commissioned between May, 1978 and March, 1979.




4461 ut pawoward
-1 Ul pue 2duvuly JO ARSI ‘JDPO HUNONY
~s00) PIG) AN Aq pITIUIEXd jo8 2uom suonpepudwmod ' *ajenbape
-31 IR ‘pouomsTUIWIod sem erpul Jo aBdfey yews  pue sasusoyandwiod  aq o3 paIIpisuod jou
sAnensunupy  ‘usds Sunsod Sunsne @ asoidwy OF sem SyuUn dwos uy mnhs Junsod Bunsocy (7)

‘SAUOT MIj ®©
Aq pokep a1om gL-6L ut pavoissTuIIod 3q 0) padiesiaua
uonsnpoud Joj sougpe) papuedxs snEXRq &
gﬁooo@..ouuwuﬂoﬁ._otoﬁ:vunﬂﬂﬁmmm I
uononposd ped ‘sosuuoy oSl Jo 12818y a1 pApPIVX -poastgoe jou sem uonanpaid

souuoy zE0‘gr Jo Indino Julz [EMOE AP INYM gl-SL61 up 18w 9L-SL ‘sonpoad wiei120 jo 33odss uf (1) - ‘pV] dUIZ URIMpUIH 3

‘RuIou fe UINEI
218 YoTgM 51500 DAEWNSI oY) P pawdaeo 1w 500 ‘paxg u3aq jou
(e “7eak 01 xeod woy sanuadal jou e spponpoxd ap sy daey sponpoid Ulew 10 51500  PIEPURS (8)

. Jueld
“ewafeuww o 03 penrmqns premBas Sunq st indinp 2810 AJpunoy Ul IpEU 10U S Assuryoem pue
oindmod pue pIsurnndwod URq SEY UM Pt JO sIA[eUy  IMoqe] J0j JWN [Pl JO SISA{EUT ISLM-ENE) ()

PAMINETL  UNQ “IATY
Sp103a1  §500 PO[rEIS WOyl Jo gowd ul £8ojouypay
ssacoud - pue amgosd npaad 3P Sumy ueg S[oo),
ougoely fawoy B U Surpimg  QUTPEN
Aawpy m anSoa ar st Junsod qof I yieq juely -3enb P
38103 {gpunog ur InBoA uy uasq sey Bunsos ss001d J[A,  -9pEW PUT IDDYIP SEM wsds  Sumso) (1) uonesodio) Suauiduy AARYH 1

lll.. ¥ £ « B ) |
- E B < I1-ed T T T T T TN
PPUIPYIP P A0WA 0} VAT sdng  uodoy DVED 94-5L61 ut no pauod SRVIRYJ ssudinuyg ‘IS

. PRy 4q 3no payuped SIPUIRIJ(  WINLS P 340w 03 sasudiauy Aq wayed sdays Swpmoys FJRIWRINY
(G "ON [BLQS ¥ UODEPUIUIDO3T 0} Aydax 1)

O XIGNAddV



R

-

"paswasp Bulaq OFE ST JWayds
sneoq anuaow; wononpead ¥ ‘Ayanonpaxd dacadun of

PISRAOS UIIQ Sy 04 [N I1ANY] IRG)
20} Gaurgiom Sapsxe @ jo Sungen ‘oww NP W
samod-uewz  Jo juAmdopalp pue - uonESTEUONEY (AT

SINDe) dURUUTEW
foe Qojuaaut dn Juippng jo JwwreiSosd poseyq - ()

‘Amuppem  ponre pue

‘Sumurm jo 03dsr wr suomppe/iuswoeda paveqy (1)

Ju Pa1g indeimq j susweambaa
3 Mo ur Sudaay swwresSosd uwondnpord paseng (1)
—:3mmopo) 2 19403 1i0day 193fo1g sy jo sakimedy

Iyl -wewdmbe pue Anuipew pjo jo juRu
gu»ouggsmmﬂuobm.qﬁﬁﬂkuoga

# g jnoqe jo juaunsaaul ue BuiAjoaur uodas ford e

paredaad sey Jpys ‘awmw Iy jo smoneiado ayy jo 50e)

snouea Sutuluexs Yy “IIVS JO NuUn B s)NINSuod

m0u pue IIyS gum padsow sey 31 *6L61 qudy woy

e e ..muﬂw 2V st gty s | ..'ﬂ“ eding 2 vq«mvﬁﬂ._oaa_wn o uuﬂmﬁnm..._:h

=30 rueog JY3 pIs[[EUOnET U33q ey 31 ¥ ~eding aq ’ ! . ' .

pumos uo juowaSeurw )i pue ‘pi IO lueog ind 0]  poAITE jou am uonanpoxd jo mallrey oy, (1) P eIpUL Jo Aroginy [ §

paesonad Suiq Apuosaad st PIgM 10das a1y ponn b
“qns a8y g& _uouQQEEWNE oh..sa R2ARs §.00)
o €313 HUN00D ST ISTRIUX 'ﬂn.nw
Nﬁum“—n.uﬁ n.mu_uou uu\mco Bunsoo paepuers Suidopadp 104 10U M sionposd urew 10§ ss00 piepuryg (¥)

‘suhjere
32y pue Aduppem pus Jnoqep Joj dmn
-gL-LL61 WOy PIONpouUI USDG UB seY SWL S[p! SuUrurenmOse 1oj umysks ou sem 2mqY, (€)

¥ € T 1




pauedwod Ajrems ‘uon
=33 3uq J1om MEMPOE YOIYM Im 9500 1adiey Apeak -esfueSy) SOLOYEBAY [BO) [eNUI) ul paxy
Suiinduioo uaaq aey vonwIUESL) SUSYEEM [20D YL  UIIq lou seq snpoid urew sof 500 prspuels (¥)

“|PAY] PANSIp I 03 03B JApuUn JyYSNolq 2q JOUUES
[P2ls jo suonoafax suoppwod Yons 1Ipun) SELIAIEW
MBI 12710 pue [£00 Jo Anpenb o 11 JudUTIAerdwy ou 10 u:&.ww.ﬂnc
-0y udsq SeY ARY], sjeunem mex jo  Liqenb Y} UBY) UOW OF[E sem Juely [PAS a
IsRApE I 5B [Iam se supjqoid [eoruppajjuoneisdo ur uondwmswod pue juely A mdedmg
01 Inp ydiy oM g4-GL61 BMimp samBy uondefa 3] Ul pa¥y RUIOU URE 3jow am suondafdy (E)

‘JlqE[jonuod are se
$30)0%) yons woy Suwisue dwn P! 3G} WNP 0) Ipew
fopq M woyd AAd o siepp oueunurew ‘suon
~€RJ ﬁm:!vﬁ PRqInsp ‘sfeuoys eoo Sumoo ‘safes
~J0% ‘aonoinsa mod 1 Qun Y (B Ul swn
& I 30§ svoreas urew og, Py 991§ TmSMpUIH Ay )
-15P JO §TUN Jq) e Ul JI0RKY} UONJE [EIpouIsd IyEl ops
01 pue smoy Ipt PP 0} Ipewl Surq s{empe are Y31y 94 U0 Sem SLIMOY J[gejieAe 03 Inoy Ipt
Suuoimow WaLNOUe jo o Sulsue suugRe snonunmuoe)) Jo adeiuxased i “pry 9§ wwmpWH Ul {3)

J|qe[reae Jre jeco Suryoo
pue NAQ woy Jamod jo sygddns syenbope papisoad
wwassuy Aenuwisqns s vononpoxd mwm g jeq
paadxo sp 11 ‘Bg61 Lq «U:Snud_ are syuerd 19mod o
WYY ‘sspio 03 anp Buryiom jueyg S P
w»q_avoa 20§ nwuav.mwa-::.« oﬁw.»s poaade Apruanbasqns

em[rey yanog)re ‘SpeLmiews Aemrey 10j S19pio AP O)
pior up cpoqreIswt Bupq ue 5 3amod sande>
09 ‘SON] & RN} ‘N uoneRnsd mod Jandes jo
ﬁ%—goﬂégovnﬂwiﬁdauoﬁva
‘lamod 0} preSas m oNMOgNP | 140 128 oy Ipio
uy  6L-gL61 yn powmurew sem pudn PIM ‘sreak
MU A A0 1A I Bulnp  pascsdmy wondnpoad
gy, "Mo swANT Aemrel x0f spio jo youp ‘Ajddns omod
ur TORMINRS  Jo junoe uo Aurew 18y o
e} 563 sem jueld P mdeSmq ur wononpoad 9L-GL61

- NATGhA R O IR IE DL RGN o

(W



>~

Ajqivowt sejn8ayg "0 1aeA ‘Weds ‘Jamod jo 1micodE Uo ‘$21BLISI fsPIEPURIS Uey] a0
vondnagyut ssooid wory Sunmsal  (eURE Jo Jdeisem SEA [ELIdIEIN MEl Jo uondWnsuod ‘U] SN
«:30p sem spnpoid M) 16y tonduwinsted 190X STY], -0lQUUY 3y pue Juf) sBRI(Q dNeQILAg oyl U] (€)

1dAl
jo wup Smg ocuapuds Jy) Ul Jnoqe| Jof
*PONPoNUT UIN STY S.S.w»m oy usyy ouig oumy apr Surnelicose jo Wxsksou sem gy (2)

: *dqEiA UM seapeElN
g1 ajewl 0) PaONpoNUT Bulaq O3 B SIUWIYIS UOTIEON]
-ISI3AIP Jo JaqUINu Y *03a utexys Surppaid Y8 ASofounday
183)%] pue parcadun [IM PIONPAIIUT Uadq 3Avy s1onpoxd

MaN “SORIANDE (] % Y Uo spuny asom Jurpuads osfe st i

Augduioo 3y §, *232 ‘s1onpoid Ute1133 10 HHUTEHSTO JaNIeW -

‘amprey amod ‘s[elINEW  mel  UIRID jo  ANTjige[ieAv *sjonpoad Auew jo 10adsa1 ‘Pl
yenbopeus o) anp Aurem sem g£-CL61u1Touonpoid Mol STy] U1 PaASMOE 10U d3am uomenpesd jo ®alze] (1) speonnoeuLEyd sBruQ weipu]
. ! ' o

. :
‘uaxel waaq 2aey sdais  jedrdojouyddy jo zaquUMU B

YOIgM Joj ‘stilotu uonidumsuod a31yde pue a8eiusssad

P34 35821011 03 UE} U3Sq aey sdays Asessaosu mduy jo

soud 3ueanum Yo [ouucy Aue IR 03 gonjsod

® uf jou s} Awedwiod om MM ‘PIT SO Tejog : 912

UT UOSE3I 34} osfe suM STy L “sindUl sholreA Jo ssasodd  "p) 210 1UR{Og TPYT "0]) [33ig B UeJ] Uelpu]

U7 volJE[EIsd pue INdING TENJOE Mo] Jo IMEDDq A[miElr Py [ URISHPUTH ‘°P17] (201G odedog a1 Jaao

QL-SL urasoape owiedaq oyl suy) “°PIY [9Ng veishpurf] -uanj o) sI[ES JO 3500 ) BUISEAOUL U1 PIINsaL

JO SIUM Jayio UJ *jqensop jou st 9L-6L61 jo Joso uim saey vonanpod jo 1500 pue vononpord 1m0

PUE §I]BS Jo JS00 11 UIMIAq UosHedod Aue yonis se pue J013U0D JO YO8 JoNN pue sandeded pojjeIsul
vo1oupoid [|N) 03Ul 2U0E J0u ey JaNg odelog 9L-GL61 U] jo UonEsiiun  JSPUN jo DULpUL QEIY SYL {9}

‘sprepuels 33 Burpaaoxa sjempoe ) *S3TUNL [[¥ UT ‘3500
01 ‘PIANQUIIUCD OS] S[ELIATW  MEa jo saoud Ul done prepueis Su1pasoxa 3s00 [enioe Y3 Ul P3jnssd
-JEOS 019 SjELIIEW Med Jo ANenb Jolrjur ‘sudlqoid’  uonodt pesd Mo7] *gL-GL u1*219 JuRld [291G Teliyg
Inoqe] ‘suTeIsUeD Jomod pue [ELISIEW 0) INp sem1o3png  “juejd |391§ mdeSan(] Ul 1500 paEpUE)s PAjEINSd
7%“«8?5—!5» ueys Uotonpoad Jo aUMoA I9MO] Y], UEYl dj0w sem wonanpodd jo 1500 TRV (€)

¥ £ . T




oﬁxnh:m— ..U..M-un ETT Emﬁrmlyﬂlwmh amm
S[p1 S¥0q ARUOELL [ENIAIPY 40} PIOII HWR IAPL
utelurew jou g.m.hiaou Y] ‘SIOPI0 JIOM WY} ISUL
-efe payooq axe doys yses Jof Jwm I[Pt [EWIOY "INOQEL JO ‘PIUTEJWIEU JOU 3524 |
aumn ojpr 3uryooq 10§ FON JIPIO POM OURads g DY, AuUnEW [EnpATPUL 0f  SPIOOE oum 3pf (%)

-Ap3oys paqreisut 3q 0} pardedis ore y A oob jo 535 Bum
-eIWN) OM] ‘IIUIPRU S} By O, "IBQE JO eI "gh-SL wt
ST} Joj uosear jueniodwy opBurs ag aferioys 1amOJ POAIIIIE OU IPM uononpoxd jo salrel YL (1) - -pv1SRWRNSU] [eUOLEN A

‘212 ‘51500 ndur Y3y ‘1500 prEP
-uels ur POPA[IUT 10U SEM RIGM  HPID  [FED
uo jo 1S2URUL JO IUIPIUL AR O3 NP 3800
‘somseaw jouod 10> Jundope 4 H pIEpUB)s IR PIPIPXD widwod axoreduey
pue Lagon Sumeanwm jo Aem Aq 64-gl61 ut Ul SOUSTIYOENI UTELRD pus Arosseqreey] Ut
9,6 8g 01 gL-LL61 w1 %06 woiyy poacxdwi ose LINH  PMmdEnusm soupyorwr Sunuud jo 1500 [ENE
ut 5[es 03 safes Jo 3500 jo aBmusdsd oy -Aunpew gL-GL uf ‘siun asoreSuey pue Ansseurefey Ul
PUE Jnoge] 10j W I[P1 BUTUTEIIIFE J0f wANshs B woss 1500 pOIPUE]s PITRWILISD 3G} UBT 2I0W FUA TUOR
nl.l Buysoo semBaa e st 211 LN H JO SHUN A e Ul Juosazd 3y -onpoid JO 1500 [ETIdE A e PIAREqo 5 i (€)

-Lioed yorep\ JeSeunig AP UL
Azepnonreg Areuryoew pue Inoqey 10} aun
‘PagnpoLUT Uaq DULS sAvy $IYL 3Pt Sumurzasse Jo WANsAs U stm YL (3}

-Auedmod oy 4q waye) sdas [w2
-180j0UTEa} SNOWEA Jo ST € 58 S&Muﬁ 6L-pL ur & *9L-GL61 U1 LJNH Jo sHUN
-Ieponired 5)1Un 262y Jo IndinGe Iy UTHEALDUY (RTINS so[eSueg pue leSrulig ‘Arosseureiey  oq3 U1
uaaq sey 213 vononpoxd jenide gL-SL61 0y pasedwo) pasdnpe 10U a1am - suonanposd  jo spedael (1) PYIsteol JuToey WeIstpUul  °9

‘pIonponul uaaq sey
wajsks jonuod 1500 Je[nBad osfe INq P maq A[do jou
ARy IS “I2AIMOY ‘{piusnbasqng *9L-S 61 ur poxy jou ‘paxty
212M §)500 prepUe)s ‘JIun SeIPERYI UL pamioejnuEm oq u25q 10U 28y $19NPoad I 10§ 53200 PIEPUET
01 Awmwenb s pue ajgoad pupoad Jo Ayurenomm o3 anq 14dAI J° jwelg  swumusu] jeording o 'uy (F)

-Kjrem8a1 uoxe) 8uroq ase suonde
2A1)321100 PUE AHIM-28E3S ToxEspun st 19npoad youd jo
[elojEW AMul Jo WIDIER-03 uondwinsued jo  M31A



POYIOM Ta3q Iawy AIUTyoRwW jo UONEST[HN Jo sUlioU Y[

SITRIE jo EIs siy) 0)
PANQLIUOS SN R JzZYU] Jo jurensuoo gL-6L uf
‘s3unoR jo
Supop penuue BuLmp NO P 21w suosiredwod Yong
KUy
-dvwi  pajepino pue pjo 3 jo oeld ur yweid mdu jeysTn
0} JPVW  WIQ dARYy s)DWaSuenre Aress0aN U
-3e[das aambar Adedwioo pio  sigy jo sILIUNPOEUW Jo 307
TeLRew mes jo woudmmsuoo 190 snp  Swnnpes
01 AINQIQUAO 0S8 PNOM MM UORESIUIDPoW  LpUIg
pue ‘53¢ zamod oandes dn 105 o1 ‘raried  powonmaw
se ‘udxe? atam sdalg  -sSuOsESs snoueA JOf  sumopyearq
§5001d 03 anp Aurewr are suondwnsucd sKOX IV,
‘WUBUMOP IDUBUINUTBW 20NP3I 0} SIUN
fre ut pamofioj Sureq st oueusjuTewl 3anuAd 105 werd
aapusgaudmod v *6461-01-1 uo pouoISTIIWOD UG FEY
QWIS UONESTLIdpoWT Lpmg 94, "dn udye; uxnq ospe
+ "=y Jrun uputg pafie oy Ul SORYERJO UOnESTRUOYES 10§
IS pue uonrindio) 1ZIMII ] JO SITU() SNOWEA UY $13S
Bunenuwsd sandes [eism 03 woye) uaoq 2aey sdois ueyy
omg ndino ut suonewea s Sm«o SUOSEIX UTEW I3
STE FIGN SNOLIEA Ul UMOPYedlq Juan pamo| ga
vondruzjur 1amod v:«cwag «auunlb«nﬁ.«iwﬂ
Lenb  sood/s8eiroys ‘upmg Wi sumopyeasq jusnbarg

pOnponuy usaq 2durs ey wkshs SIGL

‘waisds  Bunsoo

susuodurod i paruswaiddns udaq 20U sy YoM
8unsoo Ajquiesse  Buwmofny sem Awredwod oy Apnoraoryg

-UTE1I0SE 10§ UIS)sAs 9AI1D3JJS OU seMm 1YY, (Z)
*3eaym 3daoxa gL-GL4 ur
Pasargoe 10U sem uononpoad jo 181 gy, (1) °

*3dom Jo seqd yoea Joj sayews
-1152 Y1 M Pareduiod 10U seMm 1500 [eNRY (7]

*  ruonyesodio) sturey aymig

-gL-GL

ul paadigoe jou sem uotpnpoud jo JaBrey, (1) ¢ ‘P¥1 "0D) joof % a8puy

‘SOYEWNE/SPIBPUETS If)
we) Y3y sem uondumsuoo feuNnem MBI
‘arm mdyyeson pee indelmq ‘vpwg up (z)

. “etpu] jo wvonesodio] w7y
~NJ34 JO SIIUN SNOLIEA UT STANDE pUE RIvN0
13a8pnq u3aMIIq TORBLIBA [onw 1M ARG, (1)

Kzou

P erpu] Jo ‘udio)) 7NRY

~IYoEIN J[P! IO PIUTEIUTEUI JI9M SPIO2AI ON (Z)

PYI

+ -gponpoad G JO YorI J0 1900 IY1 Ie ALlE O}
*adio) Anumpaey pITY 3 Surrp

Apradoad paurejurews 310G 35m $pI0dx 3800) (1)
-oueuea Aipuenb jou pue

2suerreA aes 4q paureidid A[mj st 2duBRYIP

ST ‘SULIOU 3yl Weyl XySrg sem spnpoxd

"30U¥LIEA 2181 UO [0FIUCD OU SEY 4uedmos ayj owosjo osed Ul [eLIEE mex jo uondmmswopy (£)

‘o1

€ t4




‘ATe®309u  13a2s3ij+ USJE} UOHUE JARJILOD puUE
A[Teotpouiad  Pamaraas are 260g,L "qauowl A1aad paredaid
are yuawdmba gred Joj HUIULIEIS TohEsn Axunpe;y
-uaye; SUOMOE ANIILID PUe  PIPUUIPL T~ $INED
3]qe[oNUed pUE YIUOUI AI3AD Ajysnosoy) poasi[eue st
1UN0ODE Sy 03 Pajooq Yumoure Y, ‘s38es Jozq (e} "1

‘Auwyoew pue w
Junoooe jo pedy jeredas e ur PIYooq sf noge] jo AWl IP] 4 pue Inoqe] Joj AW

* 10} PIIUTIOO0E UI3q 10U 3a'y A3y} SUpARIeUr MM 3q

0] J0U PaIIPISUEd UWRq ey JP0Is P9103133 33 JIAIOYA

‘uo os pue [aad] Auedwod Y
je ware yoed jo urede pue [243] €AIE 3Y) JE K1a1]100 Yo
jo dueuiopad oy jo Mamaljo wayshs JenBal € 51 YL
“260Y) 9ACQE PUE I2A() "UINE} 5l UOHDE  3ANMOD Kae
-S8302U YOTYM J0J sJoSeuUey dYl JO d10U A1 03 wy8noay
ua3q dAeY-SeOUELIRA Y, ‘PIsd[eue saoueiivA pue siu8
-png qim paredawiod pue siseq |ENJIE UO UIJE) UE 1500 JO

swayi[|y Aueduzod ayi urwysds Suysoo Je[Mai e sl Ay -0

*{j1Io)0eysiies Burjlom st [ORUCD 3500 jo wosss
spp ], ‘stuaey (e ul axnrpuadxd Y3 Uo yaiem IsopP s¢39y
yaswaSeuv}y YL -sindul Jayle pue Jnoqel jo sullou
Poqrs34d jo stseq Ay} WO N0 PAHjIoMm Suiaq 81 uonanpoid
J»ium 12d pue 221 jo 3um 13d sonpoid pesmipnouBe oyl
10§ uowNPoId JO 1500 Y3 ‘FIYIIAIN ‘uonerodio) siyd
0} J0UZAIR1 PINULL] sBY WNSAS 1500 PITPUEls ¥ s910IQ
2an2adsa: 2y} Jo 1UAWUIA0D) Y} Aq umop piv| sao10ead
;0 s8eyoed ayy uodn Surpuadap Aeig 01 NT§ Wojy
osje pue dosd oy dor woly Aies soponsad pue  s1azift
433 231 sinddh jo wnyuenb jey) 9] Yy MIta Ul Surdo

-fpuaoioegsnes asodind o

Spi Bujuie11208 jo WoYsAs ou sem ], (&)

*i0) «.u,.rﬂnuoa:vom:o..u pey Rois pardaldy (3]

*P30nP041U1 JOU FBM Wjsks BUIIUMOd0E 3500
ay L ‘voiituxoidde uo jng siseq [enide uo jou
212M $399YS 3500 ) UTUMmoys sareds P s3i03s jo
GO GUINSUOD JO §UNB1) o) s yonuiseul paonp
nut Apadord usaq iou pey wWaisds 3unso) (1)

PIxYy U3aq
5 1ou daey sponpoid UTeW Joj 51500 PlEpuIg (€)

195W 26y L ‘SULIOU 3ISOG) O3 S0U3IJII YILM PISTULIIIS

st pokopdwd Ajeriow  Inoqe] YL ‘dnoi8  uoed Joj
uoniesado jJo 2Myed 3y} 03 DU LM Umop pre] u32q
aaey 3sodmd jemymopde  Joj IMoge] jo uomezifhin
JO SULIOU ‘ISIMIMT] ‘SULIOU INYI 03 NUARPRI M
PoMalal §1 AISOWPEW jo UORESTON [ENO¥ ayJ, ‘ware
joinum Jod uonesado [EDITEYIIW jo 3d43 qoES 1of N0

*A13unpoew pue moqe] Joj 3w [Pt 3ur

"Pr1 eeD BuppDd yeseyy ‘Tl



APPENDIX m

(Vide para 3 of the Introduction) )

Anglysis of the actien L) Gmmrumm@%mh?}dh%zm Rapart
of the Cm';&b'an Piblic Undy ﬁh':y (SWxth Lok Sgbha) om Public mum:-’-mhﬂn.
commencement ¥ McM[Buz‘bin. Undsgutilisation of Capacily and rilatsd matters.

I. Total number of recommendations. . . . . . 16

II. Recommendations that have been accepted by the Government [vide
recommehdations at S, Nos. 1, 2, 8, 4, 5, 7 8, 11 (ii—vii)] . . 13
Percentage to total . . . . . . . . . 81-259%

1II, Recommendations which the Committee do not desire to pursue in
view of Government's reply (vide recommendation at 8. No. 9) |

Percentage to total . . . . . 6-259%
IV. Recommendations in r t of which replies of Government have not

been ed by the Committee—[Vids recommendation at SL

No. 11(i)] . . . . . . . . . . 1
Percentage to tatal . . . . . . . 6-25%

V. Recommendstion in respect of which final replies of Government ave
still awaited [Vids. recomm ion.at S. No. 111(viij)] . .1

Percentage to total . . . . . 6-25%
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